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link between Jaipur and Bho-
' th Capitals of Raj asthan and 

Madhya Pradesh. Attention is now 
ing concentrated on the develop-

m nt of the National Highways and 
e isting i::!'ari1er. Owing to fin-

ancial limitation , 'Government of In-
dia are not in a ,position to take over 
ny more road as ahonal Highwa.v 
t p Eent in aoy S ate. 
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N<>mina.tion of / T repres tati e 
on Committees under Rail way Ministry 

17. SHRI BHEilKHABHAI: Will the 
Minster of RAILWAYS be pleased to 
state: 

( R) number of commilt 
at ion· 1 Raih: ,. •,r l r 

Committee, Zonal Railwa rs Con-
sultat·v Cornmitt e/DRUCC and 
such other committ es on which mem-
bers ar to be nominated und r the 
admin"strativ control of the Mint ~  

and th cons .itution or Committ s 
Iongwith their tenur ; 

( i) the da e from which hese com .. 
mitee \ er constituted and when 
their present term would plr ; 

(CJ the details of SC/ST members 
nominated on these committees: 

( d) in case no representation to SC/ 
ST has been given, the reasons there-
for; and 
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(e) whether the recommendations 
for SC/ST for th 'r Mmination as 

member of NRUCC/ZRUCC and other 
uch committee are pending consi .. 
deration, if so, the decision taken 
thereon? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 

tative character. With a view to re-
vampin them, these were dis lved 
and f h committees are in the pro:-
ces-of reconstitution. They will have 
adequate representation from Scbed-
uied Caste, Scheduled Tribe and ~
orities. 

DEPART!vIENT OF PARL.iA-

MENTARY AFFAIRS (SHfi.1 MALLl-
KARJUN): (a) to (e) The Consult-
ativ Committees which were func:-
tionin on the Railways had become 
unwleldy and had lost their represen-

The Constitution and tenure of Na-
tional Railway Users' Consultativ 
Council) Zonal Railway Users' Consul-
tative Committees and Division l 
Railway U ers' Consultative Commit-
tees are ~  in attached statement 
I. I1 and Jll. 

sta.temen.t--1 

NATIONAL RAILWAY USERS' CONSULTATIVE COUNCIL-I 

H  d QiartcT: New Delhi 

~  of Office· : Two years. 

irman : Mini t r for R.a.ilway11. 

CONSTITUTION: 

1. Seer . ~  to th Mine tries of :-

(a) Industry 

(b) CommM'ct 

(c) To tri1al &. C'vil ,>wiatioo 

2. Ch41irman and ~  r of Raiiways &"rd .. 

3• Mein t"s of 'Parliament: Lok Sabha 
Rajya Sbha 

4. Elcctt'd Repres nt:ativo cme ('a.ch from the ZRUCC. 

5. One m--mbcr c. d-1 from the followinc AlJ India 
Association:-

(  )  F r. c.u Cb.otmhers of Commerce 

(b) ~  iatcd Chamher of Commerce f nd Industry. 

IO 

" 5 J 

. l 
I 

(  ) Indian Jute Mills ociation .  l 

(d Indian Sugar Mills Association 

{e) Alt India Manufacturers' Organisation. 

(f) Cement ?vlanufacturers' As ociation .. 

I 

t 
I 

(g) All India Tr· vel A.gents' A\sociation and similar All India I 
Associations. Members will be t:Aken by tum from these 
A'soci' tion. . J 

6. Agricultural In1ercst. 

7. Two Retirtd R.4ilway Officers (Member of Board/General 
Ma ger) 

8. Such other Members as tht" Minister may appoint to represent 
interests which he consid('rs :o1re neassary to be repres("ntcd on 
the Council 
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temco II 

ZONAL RAILWAY ucERS CONSULTATIVE ~  

d Qua,rters: Headqu&rt of each Zonal Railw, y. 

Tenure of ~.  Two y 

Chairman: General Manager of concerned Zonal RI y. 

CONSTITUTION: 
1. State Government. Rcpr enta.t ives-One each from the State 

serv,ed by the Rail w y-To be recommended by the ji:oncerncd 
State Gove,i;nme11t .. 

2. One Mcmbe · from ~ .  ~o  the 'ta.te Legislature-To, be recom-
mended! b, th t t.e oV ~  conoe:rned. 

3. Principle Chambers. of Commerce anfi Trade A:i odations having 
a ~ ng of not l then 5 ,rea.n. . 

4. Representative f A · c.ultw·al A ciations-To b nomi tcJ 
by State GQ rcrnmenl!· 

5. E.h·cit d :rcpr-·enl ive one ear-h f ·01u the D U C. 

ti. R pr ntativcs rr m Public Sect r U11dertakings ~  
o ~ i.n the:•,· .e of Railwa, , crving Pores. (On -.F. Railwa • 
on!y ont" Puhlic · •ector Und ·tH1.king i given rt:'ptt. nta ion.) . 

7. . ~ . Pa ... : n ("r . , datio1 . 

8, . ~ m 1 !I of P rliament ~ I. 1k bb. 
·ya Sbha ) = 3 

9. "pecial Inter t:: 
Tominated by: ( 1 ) enet·ai vfan g r  - 1 

( 2 ) ·!in'·ter r 
~ 

~  

I 

J 

~  5 

2 
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Head ·Qua.rl rs : .\l Di vi ionr 1 Headqu rLcr. 

Tenure of Office: Tw ra '., 

Chairman: ~  of thr. oncern d Di,·i ion. 

CONST/TU Tl OJV: 

1. On Repr i;emaliv. c ch oft c  l Ci amh r of Comm rec Trad 
A ociation and fodu5lrl and gricultur.a1 A· ocia io ·. 

egistered P scager soc'atic,n in the ar _. 

3. . ta.tr: o ~  R .pr· entail - n.e each fr m Lhc -.iates 
serv cl by Ut ~ To b • reco ~  · b the c · nc &med 
State Go ern.me:nt5. 

5· 

One Member . ~  from the Sta.le Legislature·-To be ~ 

commended hy the 'ta.te Gove.rnm.ent concerned. 

Mtmbe of Parli menl ~ 

Spe ·al Inter Ls : 
Nominated ~ 

Lok Sabha 
Rah'a Sabha 

= I 

= l 

( 1) General Manager = r 
(:z) Ministers of 

Railways. = 8 

= 2 

J = 2 

} = 9  . 

68 

(1) ~ o  holding ai»i nments of profit connected with the Railways e.g. C tering and 
Vending Contractors, Out Agency Contractors, HandlLng Contractors, Engil\eeri 
Contractor-111 etc. arc debar.red from the ~  of the Railway U ers' Con· 
sultative Committee an<! the NRUCC. 

{2) Members of Parliamen• are nominated on these Committees/Council Or\ the recom-
mendation of the Minister of Parliamentary Affairs. 




